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fires at the Indian Consulate in New
York; and

(b) if so, the particulars thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The investigation jnto the incident in
which four rifle shots were fired on the
main door of the Indian Consulate
General in New York was conducted
by the New York Police and the Fede-
ral Bureau of Investigation. They
were not able to identify the person/
persons responsible.

(b) Does not arise,

Industrial Relationg Machinery in
Public Sector Undertakings

599. SHRI C. JANARDHANAN: Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state:

(a) whether Government have fina-
liseq theé proposal to set up industrial
relations machinery in the public sec-
tor undertakings; and

(b) if so, the main features thereof?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a). Government
have no proposalg to set up an indust-
rial relations machinery separately for
the public sector undertakings.

(b) Does not arise.

Talks with Soviet Union for Expansion
of Bhilai and Bokaro Steel Plants

600. SHRI C, JANARDHANAN: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whether any significant talks
took place with Soviet Union on ex-
panding the production capacities of
both Bhilai and Bokaro Steel Plants;
and

(b) if so, the result thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): (a) and
(b). During recent discussion with the
Soviet side on the occasion of the
meeting of the Indo-Soviet Joint Com-
mission the possibility of expansion of
capacity of the Bhilai Steel Plant up
to 7 million tonnes of steel ingots per
annum ang Bokaro Stee]l Plant up to
a capacity of about 10 million tonnes
of steel ingots per annhum, was recog
nised. Technical and economic report
for the expansions are to be prepared

12.01 hrs,
CALLING ATTENTION TO MATTER

-OF URGENT PUBLIC IMPORTANCE

REPORTED ATTACK BY PAKISTANI GUN-
MEN ON THE INDIAN HIGH COMMISSION
mw UK.

SHRI SAMAR GUHA (Contai): I
call the attention of the Hon. Ministef}
of External Affairs to the following |
matter of urgent public importancd
and request that he may makes
statement thereon;

“Reported attack by Pakistan
gunmen on the Indian High
Commission in the United King-
dom.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
At 9-30 aM. (London time)
February 20, 1973, when the front
doors of the Indian High Commission
in Aldwych, London, were opened s
few minutes before office openinf
time, some intruders in possession of
arms, came into the building and
attempted to hold up some members
of our staff who were coming in, or
were already inside. The intruders,
put on masks, took out arms and
started rounding up, and tying up,
some members of our staff, threaten
ing them by flourishing arms and
assaulting them. One of our Securi-
ty Guards on duty grappled with
them and was injured in the scuffle
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Two of the masked men tied up
two employees of our High Commis-
sion and threatened them, while
demanding the keys of the main door.
One of our officials was able to leave
the building by a side door and alert
the police. The police arrived on the
scene within minutes and engaged
the gunmen. In the encounter two
of the intruders were killed, and one
was injured and arrested. Enquiries
are now on and we hope to know if
there were any other assailants who

escaped.

Apart from the Security Guard two
other members of our staff received
injuries. All of them received treat-
ment in hospital, and none of them
is now in danger. The London police
acted with commendable promptness
and brought a potentially ugly situa-
tion under swift control. I am sure
the House would like me to express
our appreciation for this. So far not
much is known about the motivation
for this outrage, but the assailants
are believed to be of Pakistani origin.
We understand that the police have
taken possession of gne sword, 3 dag-
gers, and 2 replica guns. Police also
seized from them a sizeable quantity
of acid and a spray pump.

Lord Balniel, Minister of State in
the United Kingdom Foreign and
Commonwealth Office, called on our
Acting High Commissioner in Lon-
don, and expressed the regret and
sympathy of Her Majesty’s Govern-
ment on this incident. The Secretary
of State for Foreign Affairs, of UK,
Sir Alec Douglas-Home has sent a
message to us expressing deep con-
cern over the attack on our High
Commission,

The personnel of our High Commis-
sion displayed commendable presence
of mind and patience in dealing with
the situation.

In view of the unfortunate tenden-
¢y towards violence in almost all
parts of the world, especially against
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diplomats, quite some time ago all our
important missions abroad were given
detailed guidance about dealing with
security problems of this nature.
These instructions were further re-
inforced on the 20th February 1973
to all our missions abroad.

Two senior officials of the Govern-
ment of India left Delhi last night for
London. to assist the U.K. authonties,
if necessary, with further investiga-
tions, and to ensure full and appro-
priate security measures for our
buildings and staff in London,

SHRI SAMAR GUHA: The hon.
minister has very successfully evaded
the main issue involved in this inci-
dent. Apparently it is nothing but a
game of toy guns but essentially it is
not so. I am very sorry for the loss
of the lives of two immature youngs-
ters of Pakistan who had fallen into
the trap of hate India campaign un=-
leashed by Mr. Bhutto. I express my
sympathy for those officers who got
injuries in our High Commission 1n
U.K. The minister has evaded the
main 1ssue by saying that the motiva-
tion behind the incident 1s not known
yet. It would be wrong to lcok
at this incident as an isolated one.
it should be wviewed in a broader
per pe tive. It is part of the game
of the sinister political blackmail
thet h~- been started by Mr. Bhutto
on the 1wuc of the relewze of Pakis-
tani prisoncrs of war. Just a few
days back, Begum Bhutio barked .n
Peking agrinsl India in g banquct
given 1n her honour. In reply to out
Prime Minister's offer for normalising
our relations with Pakistan in rela-
tion to trade, cultural exchange and
also communication, Mr, Bhutto has
written back to say. according to
today's newspaper reports, that the
resumption of relations between India
and Pakistan is contingent on the
issue of the release of the prisoners
of war. Today morning we heard u
radio broadcast from BBC according
to which Mr. Bhutto has said that “if
India interfered in the internal affairs
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|Shri Samar Guha)
of Pakistas, the Simla
" will go”

In the background of all these facts
comes the incident of the raid by the
Black December organisation on our
High Commission in UK. This is a
part of the smister political game of
blackmailing India. Before I dcal
with the major issue, the immediate
1ssue before us is the security of our
offi-iuls serving in all our Missions
ahvond, including the UK T want t»
know whether the attention of the
Government has been drawn to
report published 1n the London pres
just prior to the visit of the UN Sec-
retaly General o UK. and India that
some o1ganisation,—it was not named
exactly as the Black December orga-
nisation,~was working in the UK. to
whip up hatred agamnst India and also
tu undertake some violeni measuteg
agamst Indian officials.

I do not know whether this infor-
mation was in possession of our UK
High Commission. Our UK. High
Commussion 1s the biggest Mission of
India m the whole world About 400
employees are working there. How
1s 1t that there 1s no security, no
check, at the gate? Nobody was
challanged at the gate. Those raiders
could easily enter unchallenged into
our Mission and could come upto the
Reception Office. How 1s it that such
incident could happen? It 1s a very
dangerous thing, I should say. There
was no check at all. Only when the
incident occurred the police was 1n-
formed.

In view of this fact, the immediate
issue before the Government is the
security of our personnel working in
differeni foreign Muissions, in our
Trade offices, Air India offices, ete. I
would like to know from the Govern-
ment whether concrete measures have
been taken in regard to security of
our personne! working there. If you
view 14 as an isolated incident, that
will be absolutely mistaken. As 1
said, it is a part of the game of Pakis-
tan. There is a probability that

Agreement
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there may be an attack on our Mis-

sions in other parts of the world;
there may be an attack on our Trade
offices' there may be an attack on our
Airline offices and there may be
hijacking of planes flying in inter-
national areas. What concrete steps
have the Government taken to assure
security to omt men working in dif
ferent Missions, Trade offices, Airline
offices, cotc?

It 1¢ very difficult to differentiate
the identities of a Pakistani or an
indian or 2 Bangladesh citizen. So,
it a very difficult task We have
very good relations with Bangladesh.
1 want to know from the Government
whether they have also alerted
Bangladesh Government in regard to
security of their men working in
foreign Missions and whether, in
collaboration with Bangladesh, some
joint effort is going to be made in
regard to security of our personnel
working in foreign Missions, Trade
offices, Air India offices, etc.

Now I am coming to some major
1ssues .

MR. SPEAKER: You come to your
question,

SHRI SAMAR GUHA: Don’t you
consider it as a major issue?

MR. SPEAKER: It is not a debate.
You can ask & question only.

SHRI SAMAR GUHA: The major
1issue is that now Pakistan has un-
leashed a hate~-India hysteria all over
the world on the issue of release of
prisqgners of war &nd also to divert
he attention of the people of Pakis-
tan from its internal ecrisis.

We have played into the hands of
Mr. Bhutto. When our jawans won
the battle of liberation of Bangla-
desh, whkat about politicians? They
failed at the diplomatic table in Simla
to wmd a durable peace. We dis-
covered,a preposterqus logic that
India has fought two ségarste battfes,
one on the egstern front and ot‘ber
on the western front against the same
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against the same defence force, against
the same eremy, and on the basis of
that, we entered into a negotiation
with Pakistan 1n Simla and we agreed
1o vacate the terriluory we had occu-
pied; we agreed to release prisoners
of war on western front... (Interrup-
tions).

MR. SPEAKER: This is not rele-
vant here,

SHRI SAMAR GUHA- This 15 a
very important pomnt. We have
entered into a negotiation on the basis
of a preposterous logic that we have
fought two separate battles and, on
the basis of that, we have released
prisoners of war on the western front
and we have vacated tertitory under
our ; accupation.... (Interruptions)
‘They have now started a campaign of
release of Pakistani prisoners of
war....

MR. SPEAKER: Come to your ques-
tion please.

SHRI SAMAR GUHA: May I know
whether the attention of the Govern-
ment has been drawn to a report pub-
lished by Maj. A, K. M. Shahjahan
who escaped from Pakistani concen-
tration camp, that 28,000 Bengali
officers.. .

MR. SPEAKER: There is no ques-
tion of Bengali officers here. The
call-attention motion is on the repor-
ted attack by Pakistani gunmen on
the Indian High Commission in UK.
Why are you doing this all the time?
1 am not allowing you. Please sit
down. You can discuss it when there
18 a debate on foreign affairs.

(Interruptions)

MR. SPEAKER: The Minister need
not reply to his last question. It was
not relevant.

SHRI SWARAN BSINGH: Even
earlier no question had been put. The
hon, Mumbey has mads a long speech,
but he has not put any guestion,
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MR. SPEAKER: You make out -
some question and answer.

SHRI SWARAN SINGH: I am not
answering because he has not put any
question.

SHRI SAMAR GUHA: Have I not
asked a pointed question as to what
steps have been taken to ensure secu-
rity? Have I not asked a pointed
question.. .

MR. SPEAKER: No, no.
down.

Please sit

(Interruptions)

SHRI SWARAN SINGH: Sir, we
have taken adequate steps to ensure
security, and to make the steps effec-
tive; they should not be disclosed
even to Mr. Samar Guha.

SHRI SAMAR GUHA: Was there
an anonymous phone call?

SHRI SWARAN SINGH: Some
excited calls were received, but on
investigation it was found that they
were bogus calls.

PROF, MADHU DANDAVATE
(Rajapur): S, he asked a specific
question whether there was any poli-
tical motivation behind the attack.
Let the Minister give a straight ans-
wer to this.

SHRI SWARAN SINGH: In the
main reply I have said that so far,
not much is known about the motiva~
tion for this outrage, but the assail-
ants are believed to be of Pakistani
origin. 1 will be able to give further
information if, as a result of investi-
gation, a clear motivation is estab-
lished.

SHRI PRABODH CHANDRA (Gur-
daspur): You have listened to him for
half an hour. Please listen to me for
a minute. I will not be so rude. I
seck your indulgence. When you
say that Chair’s orders are not bging
obeyed, you are putting a premium
and people are encouraged to be asg
rude We have wasted half an hour.



199 Attack by

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): 1 want to raise a
point of order. .

MR. SPEAKER: No, please.

SHRI JYOTIRMOY BOSU: That
gentleman was allowed by your good-
self. Why not you extend the same
privilege to me?

MR. SPEAKER: I am sorry I can-
not allow.

(Interruptions)

qore WEET : W WK f A
FE g fred grEw w1 T/ AT
g1) auT g AET WY WA H OF
sty e & et &1 SwEr wiT
#TE AT aJT & A1 A8T & | AR T
& o &Y g & 5 & Am € W
g 71 A W 9 G A
a7 e § fF & Fa0 99

SHRI SAMAR GUHA: Sir, I object
to your remark, I have not come to
this House at your sufferance. I
have not come to this House at the
sufferance of anybody. 1 have come
to this House in my own right. It is
very unkind, very uncharitable and
it does not behove, sitting in the Chair
to make this remark. You have no
privilege to call any Member in any
way you like. If you have a sense of
honour, I have also a sense of honour.
If you have a sense of patriotism, I
have also a sense of patriotism. If
you have a sense of duty, [ have also
a sense of duty. Please don’t try to
treat a Member in that way. Any-
body, whoever he may be, sitting in
that highest position, has no right
and you have to withdraw that
remark. Sitting in a privileged posi-
tion, you are thinking too much o
your privilege. .

MR. SPEAKER: Please sit down.
(Interruptions) '
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st waw faw aywe (afar) :
qg I wawar AT aww § v fawar
FRRYAT FHT WYX AT T A
M & W T ¥ @vw fenr s
aweT W 9y fv wrem, e 2w
At afemm & @i Gt vy
*raw g A gfvar & wif #raw @
A% 77 2w w7 Pawrg €Y ) Srfw fegfr
eft gy e A Y &1 Feafrag &
fr gw qw F T W T AW F amEe
o I wferal § g w0 wwdah
qETAAE AT Gg gt § B farmar
FREN FT A A ¥, fge,
e 3w AR sifee & @ qeEy
Zywr dar gY) R WA w9 ¥
Wt g7 & A &1 & oA T g
ol ard) AT AT Y @Y § W W
grf witow § Y 3@ wEHr wdY §
JFT qEEH WEAART ATTSIAR FT
sl & § aife fagars @ fRasy
W ¥ AT A9 §F TG Y FHrdavsat
gfrar & &2 @ &1

¥5 oW & & qg ot sAT T
g fr aonfacar § o drhfes avEe
ot AT qrfeaTT 7R ¥ IEHY g
faqr g8 wTAT FT W7 I & |19 W
& X oY e ¥ e Wt ey
ST gwar &7

faaTk WTR ATT W AT qGA
T g mar 1 w9 qear faawe
gurt g A fawer gwetar fwar av 1
ok ag fedt & T § = @i
o WY 31 7 avwE g & fe e
#N Ty WY IA quw fiomw W
T 1 a7 &1 ga o o fw
HTHTT TE FEAT It § arfiese w5y
ity frar s anfe Q¥ Wwt A o
' g¥6T 7 fyW WEA TRWT WL A7
Wt werr v @€t F g€ &
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at gy o g€ €7 fafew wfwite
¥ ox wacifer 7€ d=v 7 A FO
%37 £ 97 WGH A o7 Y war § W
IAET MGEHT qaT T F T v |
3% T ¢ f afeere e o
are & war &1 fev i gfaar ¥ g
AT wgar ¥ { wTAT AT g
for fystrst oo U7 wT wERRT WY FAT
W e g oagy 7 gfz @ & oW
HIY JAAT 3 H FYHE(T F I FIN
q1% AT O wE gAer fog S
& 37 fswa w1E 7 %1 B T faq
qv 3 FIT B FY AT Hfae F@Er
wigfr &, T w1 wifeem ¥ ggE
< fzar s, arfay 9% fear s ?
faq 77 ¥ wro forgar Famar w9
A ggar feark 4t 467 & g3 W
35 W A ot feaes ?

SHRI SWARAN SINGH: I would
say that to look for any connection
of the incidents i1n our own High
Comnussion in London with US
involvement 1s much too far-fetched
and we should resist the temptation
of always whipping the United States
for any trouble that might arise in
any part of the world. Similarly, I
could not see any connection with
the incidents in our High Commission
and the happemings in Baluchistan.
I don’t see any connection between
the two at all. We regard Baluchis-
tan happenings or North-west Fron-
tier happenings as an internal affair
of Pakistan. Wec arc nol concerned
with those incidents, with what hap-
pens there

About the question of the POWs, I
would invite the hon. Members' atten-
tion to the provision in the Simla
Agreement. We have agreed that
this question will be discussed bet-
ween the two sides. We are prepared
to discuss that question. But it is
the continued intransigent attitude of
President Bhutto in not recognising
the realities of the new situation in
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the sub-continent which is coming in
the way of these meaningful discus-
sions. It is not proper to suggest that
we should unilaterally go on showing
one gesture after another. That is
neither wise nor proper nor in our
interest.

(Interruptions)

MR SPEAKER: Mr. Bhogendra Jha,
kindly sit down. I am not allowing
you.

off AT PNE WEw (AwEYT)
A qEAFT IS FIHT BTHEA
FIAT AT § | WITE HIHRT F AW
¥ uF T T AT Wi 9w A A gar
qr:

“In view of the unfortunate
tendency towards violence in al- )
most all parts of the world es- '
pecialy agamnst diplomats quite
some time ago all our important
missions abroad were given de-
tailled guidance about dealing
with security problems of this *
nature.” -

These instructions were further re-
inforced on the date of the event.

ag w31 W R Saw ow faaid
e Y § wwd ¥ werr Arfgw o
ft F = 19 F TR I0 pré wfm
*7 1T forr 78 WHET o7 @ TR
wUE I§ WK A A fowr )
qar fear T g A @F @y a9
T 9 forg Far @ ui oW
gfar & 3@ gwT # of mfr day
g1 & ¢ A1 99 90 Teq ( fac ot
Fac w § farnfvdy mE St e
T T qFT I Mg F | 5T AW
AT UT U WX FTA T dT @
T 3+ 574 o @A 790 aeg W
qEAT ®1 ET A ®7 X qw Y
afe & w1 ¥ ety owwr g e
freitfedr &1 o0 ey A @,
i & A7 G ¢ 7 @71 wwe
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oY qAAATT wHAT)

AT grar Y 57 w¥x ¥ fafaw o ¥
HIN AFT YT AXA T & A WA
WY IT AT T AT AGY A O
QA1 g1 THAT AT Jg ATVE HIAA AL
AT &1 W FET weT Ged
qEET WIfEEe ¥ S wgad #
&fr 7 ot geer W FX ERrEATE
1€ B NG 7 frar QA @Y g
for¥ & qwree 2w Faw o fadm
¥y oy & I gear g WA |
T ®Y% 97 g J gEAT € A
#var qtv 2o wher w1 €m frgr Ia%
fat agonrd g & o 2w #1v
I Tor ¥ AT T F AT AT AT
frar mar, ware arg =W faAs ¥ o
veredoy aTE & wEal AR gfRw
ST A qar wE R g AT | A
/T gfew § forg qoraT & qmg ¥
foar sl ehreeer 4@ & iyt
# gfug gf &, 9@ am wAT §19g
oF Gfr qeAr & forw F g e
&Y I 97 T L TavATfaE § | e
QAT ¥ FW FTEH I woA AU
IW FUET 1 AT AT T mON
wehe A v §
“Inquiries are now on and we

hope to know if there were any
other assailants two escaped”

™ ¥ a 3w ag o v

“So far, not much i1s known
sbout the motivation for this
outrage, but the assallants are

5 pehieved to be of Pakistam
ﬁ.,.mgm ”

e ¥ W9 0F gEd weAr & W
ey ¥ F) aann wrar ¢ f
b o AP M AT Aoy
R G WO oror et o,
s it o efs @Ry
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oY wfem gAR g e X g€ wear
¥ AT W, I FY IT A & vz W
geft ¥ & W 9 WA Ay A
garT wET | s fafewd #v mfer
2 ot wgr e “afew wfeew feawm” )
welt wgE A wg d fr ¥ e X
yAfa T 7AW FE A T 9 H7
qre A TS wexr 7wy wifg
fr § wiffert *=izw ¥ o) faw-
TEfes wEE ¥ w@Ee A g
Tt 2 fr § A A Frefy Sl A
FH A AN T WY I AT AR
g fFadom T A ¥ afrr @dY
)

A g Ay 20 A WY g
HET T GIAT & QT $1 TF G467
A 2 5 wr I arfrea o feafa
F at w AP Auray wArfee Ay
o 57 avg A 7| foalt fr “mfreRs
T 97 FE, A 37 WA FT A FT
Iq A0 F aTY Tt § G § §E )

g IRATT B 17 § 5 Wrew §E R
q 9T wHE W EAARENT § e
F ¥ foar gudtor G & X 7
wrAT wgar § e s oww W ®
TR fwreer Wi g o fegfid
F wrag ¥ Sfae ww I3 #Y feamd
g &1 & womar g B o gw AR
¥ wrTg #T A0 AwfEgw

SHRI SWARAN SINGH* I would
like to make two observations. These
people, when they actually intruded
into the bulding, were not masked;
they put on masks, after entering
the building Secondly, as regards
the arms that they flourished, they
took them out from 'bm after enter-
ing the building, st the time
when they were ente:‘int the bufilding,
there was no suspicion which couid
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have been aroused in the mird of any
person at the gate, and, therefore,
they were able to enter the building.

The security measures are quite
adequate. Still, we must remember
that whatever may be the security
measures, still it will be possible for
people sometimes to evade these
security measures, and the best
guaraniee is the type of effective
action that has been taken, That
ultimately~is the best guarantee and
besi deterrent also.

The rest is his opimon and sugges-
tion which I have carefully noted.

SHRI S. A. SHAMIM (Srinagar):
Three cheers for the London police!

SHRI DINESH CHANDRA GO-
SWAMI (Gauhati): We all have been
greatly shocked, have become appre-
hensive and to a great extent dis-
mayed by this incident that has taken
place in London. We have become
shocked because of the nature of the
incident, we have become apprehen-
8ive because of the likely motivation
for the incident, and we have become
dismayed] because the possibility of
the impact of this incident on Indo-
Pak relations.

Though the hon. Minister has said
that he is not sure about the motiva-
tion behind the incident, we cannot
rule out this possibility that one ot
the meotivations is to internationalise
the POWs issue. We have found that
for a year or so now the Pakistan
President has been trying to inter-
nationalise this issue. His main effort
has been so far not to get the release
of the POWs but to internationalise
the issue only. He has sought to
make it an intérnational issue firstly
to denigrate the image of this coun-
try and secondly to see that inter-
national hands may once again infer-
fere with Indo-Pakistan relations
which is prohibited by the Simla
Agreement.

Even in Februaty 1872, we know
that the Pakistan President told the
UN Secretary General's special repre-
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sentative. Mr. Vittorjo Wisnpeare
Guicciardi  that the international

Committee should raise its voice to
ensure the safe return of the POWs.
We also know about the efforts made
by Pakistani residents in London to
raise this question through British
MPs. In the light of these facts, the
motivation to internationabse ths
1ssue cannot be ruled out. It cannot
also be ruled out as a diversionary
tactic in the context of what is hap-
pening internally in Pakistan; it may
be an attempt by the Government
and the rulers there to divert the
attention of the people from their

internal troubles by creating an anti-
India feeling.

After all, we know that this type
of incidents is not uncommon in the
world today. There was a simular
incidént when a Boeing Jet was
hijacked by the Palestine guerijllas.
We also know what happened in the
last Munich Olympics. We know too
what happened after the hijacking of
an Indian Plane in Pakistan.

In this context, I would like to
know what is the likely impact of
this incident on the Simla Agreement.
Whatever Shri Samar Guha may say
about the Simla Agreement, the fact
that forces hostile to us are taking
recourse to such gimmicks, amply
vindicates our stand on the Simla
Agreement. It has proved that our
stand in regard to the Simla Agree-
ment was correct. It has vindicated
our stand.

Therefore, in this context, I would
like to know what steps Government
are taking or propose to take to create
international opinion against this
incident as well as agminst repetition
of such incidents in the future. We
should try te build up international
opinioh against such incidents; because
it forces hostile to us find that such
incidents will have serious repercus-
sions in the international world, that
will act as a detérrent against recur-
rence of such indiflents Thocefore,



297 Attack by

[Shri Dinesh Chandra Goswami)

I will like to know what steps do
Government propose to create inter-
national opimon agamst such inci-
dents?

Keeping 1n  view the possibility
that such incidents may create some
kind of tension between Indian and
Pakistani residents abroad, particular-
ly in UK, which may have other
imphications, I would hke to know
whether any guideline has been
1ssued to our citizens abroad, parti-
culaily those m London about the
hkely impact of this incident and the
stand that we expect them to take.
1 will also hike to know the possible
impact of this incident on the Indo-
Pak relations and on the Simla agree-
ment.

SHRI SWARAN SINGH; Sir, as to
the impact of this incident on the
Simla agreement, I would like to say
that an incident of this nature, regret-
table as 1t 15, should not be regarded
as an inciden{ which should cast a
permanent shadow on the Simla agree-
ment. That would not be in our in-
terest; that would not be even in the
interests of Pakistan. I would only
like to say that, as I have said earlier,
the question of the prisoners of war
has already been agreed to be gis-
cussed between the two sides; Pakis-
tan's non-acceptance, and non-realisa-
tion of the reality of the situation at
the present moment is the main impe-
diment 1n the way of a discussion
which can result in a settlement of
the question of the prisoners of war.

We should also make it clear that
incidents of this nature,—even if the
motivation to put pressure on the
international community on the ques-
tion of the prisoners of war,~such
tactics, if anything, will produce a
negative effect rather than a positive
effect even on the question of the
prisoners of war. I would like to
make this position quite clear.

The international opinion in such
matters is quite clear. No one in the
international community will ever
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support or would be prepared to con-
done incidents of this nature where
the sanctity of a diplamatic mission is
violated, where the person of the dip-
lomat is subjected to assaults and in-
juries and where an attempt 1s made
to take them ag hostages, Obviously,
all this is so much against the inter-
national norms that I have no doubt
in my mind that the international com-
munity would be one in condemning
such incidents

Then, to be fair, the statement issu-
ed by the Pakistan Embassy in London
does show that it has reiterated that
the question of the prisoners’ of war,
should be settled by peaceful means
between the twg countries That also
does indicate that there 1g no official
attempt to utilise such mcidents for
the purpose of pressurizing us or for
pressurizing any other country in this
respect

It 18 very difficult to issue any guide-
lines 1o our nationals” in the United
Kingdom or 1n any other part of the
world Our nationals know fully our
policy in this respect. That is, to obey
the laws and to behave in a peaceful
manner in all foreign countries in-
cluding the United Kingdom. I would
like to say that our people are quite
happy, quite intelligent, and we need
not unncessarily feel concerned that
mischief-mongers of this type can
really pose any significant danger to
our Indian citizens in the United
Kingdom. I know something of the
nature of our people in the United
Kingdom. They are strong enough and
they can stand on their feet and we
need not entertain undue concern on
that score

MR. SPEAKER: Shri Ram Prakash
—absent.

1243 hrs,

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I have given notice of an
adjournment motion. I want to make
a submission in regard to that. Quot-
ing from what you said— (Intertup-
tion)



